2
Documents Evidence Acf, 989,

rriage by Air (Amendment) Alkes,
bber Control (Amendment) Aect,

-ays- (Amendment) Act, 1989.
d Amending Act, 1939,
ndia Act, 1939,

ree Volunteer Reserve [(Discipline)-

1ft (Amendment) Act,/ 1939.

a Courts (Amendment) Act, 1989,
¢ (Amendment) Act, 1939.

es (Amendment) Acp, 1939,
econd Amendment) Act, 1939.
‘Compensation  (Sgcond Amend-
389. - - '

wce Aict, 1939.

(Third Amendmen$) Act, 1989.

| Reserve Forces (Discipline) Aect,

. Act which was made¢ by the Governor
1 Government of Indi
3 Act, 1935.

N

Act as set forth in.

ACT No. 1 or 1939. °

[PAssED BY THE INDIAN LEGISLATURE.]

(Received the assent of the Governor General.on the 28th
January, 1939.)

An Act further to amend the Indian Tariff Act, 1934.

WHEREAS it is expedient further to amend the 5
XXXII of 1034 Indian Tariff Act, 1934, for the purpose of assist- ;
ing the sale in India of wheat produced therein by
imposing a temporary duty of customs on the impor-
tation of wheat; It is hereby enacted as follows :—
1. This Act may be called the Indian Tariff (Amend- Short title.
ment) Act, 1939. .
%9, In the First Schedule to the Indian Tariff Act, Amendment of Wirst

Schedale, Act XXXII
XXXT1 of1084. 1934, — chedule, XXXI

of 1034,
(@) after Item No. 10, the following item shall be
inserted, namely :—

March  31st,
1940 *';

«10(1)] WHEAT. Protective lRe. 18 | ‘
l i per ewt.,

(b) after Item No. 11, the following item shall be
* ingerted, narely :—
“11(1) WHERAT | Protective | Re.1-8{ ... | ... | March  8lst,
} FLOUR. lperewt- | 19407,

* This section eame into effect on the 8th December, 1938,
by virtue of a declaration inserted in the Bill under the Provi-
sional Collection of Taxes Act, 1931 (XVI of 1931).
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